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: -Mng.mmptotherehim.thedﬁmhﬂ of
© . .two of their office bearers who were cat drivers,
" The mamagement, howmr, ‘contend that these

*drivers are not . the employees of: the Company
but are'the private employees of the officials of
" the Company,. The Delbi Administration are

looking into the matter and ‘bave . already held

mrdmeethg-wuhtbepnuuconmed
Protauumnlunttol’ddm '

2599. SHRI BIRENDER SINGH RAO:
Will the Minister of EX'I’ERNAL AFFAIRS
be pleased to state :

" (a) the number of protest notes sent to the
Government of Pakistan - ‘during the last 6
months; '

(b) the number of replies received ; and
{c) Government’s reaction thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) From
st June to 29th November, 1971 58 protests
have been lodged with Pakistan,

(b) 3.

(c) Government’s protests related to
Pakistan’s persistent shelling of our borders
and wanton violation of our airspace. Instead
of heeding Government's protests, Pakistan
has continued with its provocations, moved its

entire armed strength offensively to our borders

and threatened India with total war, Govern-
ment have taken adequate measures to safe-

guard the defence and security of our country, -

G. P. F. Dues of Ex-MiIltu’y Personmels
of Bazar Fund Fortsandman Quetta
’ (West Pakistan)

~2600. SHRI NARENDRA SINGH BISHT:
' Will the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether the ex-military personnel of

‘Bazar Fund, Fortsandman, Quetta (West Pakis-

tan) have not been paid _their G. P Fund
though 4 ycau have paued. i .

(b) whcther several reprwentatwm have

beuurwemd from qs-mihury penonm;lmdz'

Wduﬁ‘w Ny
mwtion hu-o farheentuken exscept send-

"‘nl s reminder o West Pakutan Government;

(e) iflo,the rwomﬁ:t ﬂwdelayand
which Government . will pty the : imerelt on

'thmtdepmufor 24yun P

" THE MINISTBR OF LA.BOUR ANB-

REHABILITATION (SHR! R. K. KHADIL~
KAR) : (a) As per information available there
is one case of ex-military personnel of Bazar
Fund, Fortsandman, Quetta (West Pakistan)
who has not been paid his General Provident
Pund dues 3o far,

(b) and (c), Representations have boen
received from this claimant from time to time,
According to the procedure laid down such
claims areto be verificd by the Government
of Pakistan and payment is made to the clai-
mants on receipt of payment authority from
that Government. The particular claim referred
to above has not so far been verified by Pakis-
tan Government inspite of issue of periodical
reminders to the authorities concerned in
Pakistan. However, in order to relieve hard-
ship caused on account of delays in verification
by the Government of Pakistan, Government
of India introduced an Ad-hoc Scheme accor-
ding to which 50% of dues in General Provi-
dent Fund account are payable on production’
of General Provident Fund slip regarding
balance left in Pakistan, As this claimant has
not produced’ his General Provident Fund
slip, it has not been possible to a.ﬂ'ord him reficf
under this scheme.

According to Geneul Provident Fund rules”
and our agreement with the Government of
Pakistan the interést is payable upto 6 months,
from quitting the service.

Loss Incurred’ !annlug ‘and Alled
-Mlcﬁauyﬁomrmumiud )

2601, SHRI M. 8. SIVASAMY : Will the
Minister of STEEL AND MINES be pluied
to stato :

(n) whether the loss of Rl 25.35 crom
incurred by Mining and Allied Machinery
Corporation Limited from 1967-68 lias been
analysed ; . o

(h) ifio,!he names of thc ucaors w?tetc
thehnxioccumag nnd LI o



THE SNISTER OF STATE IN THE . ()" the tip ek

mmsrmr OF STEEL mn MINES (smu

SHAHNAWAZ' KHAN) © (-)ma [b), Thé
by Mining. and Alliod

“total * logs incurred"
Machinery Corporation Ltd,, from 1961-68 to
197071 '§s Rs, 25.87 clorei This hu bmn

' mlyld:lllunder. " g

G o;mmng loss’

(ii) Interest on Government .
o  oanet © U Re. .24,
(i) Depreciation ‘Rs. 6.10 ,,
(iv) Expenditure during B

construction not

" . capitalised, written
" off as deferred revenue
expenses

Rs. 8.57 crores

Re. 3.16 ,,
Rs. 2587 ,,

oot m— g s St
-

(c) The main reason for the losses has been
‘lack of adequate orders for the type of coal
mining equipment for: which the plant was
set up, . Other contubutory factors are (i)
technological problems of -diversification ;
(ii) lack of orders of repetitive nature for ‘batch
production ; (iii) low productivity in the plant;
(iv) industrial unrest ; (v) imbalance in loading
" of various shops and sections; (vi) heavy over.
heads, including depreciation and interest
charges and (vii) organisational dgﬂctenucs.
A number of steps have been taken for increas-
ing production ; somc of -the important. ones
are (i) re-organisation of personnel at Senior
Management level ; (ii) diversification of pro-
‘duction ; (iii) strengthening of production
plaoning and control; (iv) introduction
of incentives for workers and (v) improvement
. of industrial relations with a view to

reducing the excessive burden of interest on
" loans, and having regard to the history of the
undertaking, it bas also been decided to reorga-
nile the capital structure of the corapany.

Lon l-curnd -t Heavy - Engin«_arh'
' Oormntion. Ranchi :

2602 SHRI M. S. SIVASAMY Will the

 Minister of STEEL AND MINES be p!ulcd;

tomte:

(a) 'whether Go\r’efnmem have mlde dny‘

. enquiry into - the cumulative Joss. of Ra. 74,40
crores incurred by -the Heavy Engineering’
Dotpond ; R.mchlnnoe 1958, :

'iutothequelﬁm Mmspwﬁu!

THE MINISTER 01' BTA'!‘B IN m
MINISTRY OF STEEL AND MINES (MI
SHAMNAWAZ ‘KHAN) : '(a) ‘and - (b). 'The

. cumulative loss incurrnd ‘'upto - the SluMutch

1970 is ‘Rs. 58.90 crores. The' ‘accounts * for
1970-71 are yet to be fioalised, . The total: Joss
upto 31st March, 1971 iy provxsionaﬂy elumaq
ted at Rs, 75.99 crora :

‘The losses have owu&ed P under i

™o

‘Rs. crores’
Foundry F Plant 40.23") .
Heavy Mames Building Provi-
Plan * 28.04 { sional
. Heavy Mlchme Tools Plant 6.82
- 75.09

{c) In the initial years of production, losses
in projects of this size and type are incvitable
duc to heavy investments -and long gestation
period. To a certain extent, the losses incurred
by Heavy Engineering Corporation can also
be attributed to show build up of production
due to a combination of factats, including
unsatisfactary industrial relations. The heavy
burden of interest, depreciation and overhcads
has also contributed to these losses.

. A4 number of steps have been and are being
taken overa wide front to improve planning
and production control, instal objective—orien-
ted programmes, improve the efficiency of
managemeat and the producuvuy of workers,
As a result of these measures, the performance’
of H. E. C.- has already shown some improve-.
ment. oL : o

Hindustan Steelworks Coustruction

2603 SHRIM.S. SIVASAMY : Wil the

Minister of STEEL AND MINES be pleased
to state ;.

,e

(;) thereum for thefall mnet pmﬁuof
Hmdmt:n Steéliworks ‘Construction - Limited
during wss-mmadm mas-ss and”

Mﬂmmv'nw,--

(b) the nepa m
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